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winter season (December-February) 

upto 40'C above the tap water tem-
perature fro.n ~ -  hours to sun ·,et 
hours. It haf no maintenance :md 
running cost The manufacturing 
cost of each unit is estimated to be 
about Rs. 230/_. 

Formation of ~ -  by Stale 
Governmcnts rur Greater Opportuni-
ties for employment to Harijans and 

other !>ackwlird Classes 

5082. SH?! 3i-JAGWAT JHA AZAD: 
sum NA W AL KISHORE 
SlIARMA: 

Will t!"le l\1ini!,ter of ~  AF-
FAIRS hc pleased to state wllether 
Union ~ have asked the 
State Governments to form sub-com-
mittees tJ C'lsur" greater employment 
opporluniti,·s for Harijans, Backward 
Classes and nur orities? 

THE DEPUTY MI]I;IS£R IN THE 
MI",ISTiW OF ;IOME AFFAJr.S 
I SHRI F. H. :\IOHSIN): The Worklng 
Group ~ up und£"r the Chairmans'1ip 
of Shri M. R Ya:-di recommended that 
at the ~  ""d in the Statps. it 
would be d2ci.aLle to have a COIl'n.lt· 
tee to rp. I ~w the I erformance of the 
Departmellt' i!1 'h£ matter of a ~

ment of Scheduled Ca£tes in dlIlerent 
services. ThIs recommendation was 
forwarded to all the Sl3te Goven;-
ments for necessary action. Most of 
the State Governments have formed 

such comnuttees. 

Promotion of a Police Inspector of 
Andamans under Suspension for 

Negligence 

5083. SHRI BHAGAWAT JIIA AZAD: 
Will the Minister of HOME AFFAIRS 

tc pleased to state: 

(a) whether the Police Inspector of 
Andamans who was under suspension 

for negligence in the es':ape of ~  

from Police custody of the captur",d 
Taiwan vessel In the Nicobar ~ a  

waters bas been promoted and has been 

placed at the top of all senior i.spec-
tors; 

(b) if so, whether he has been ab-
solved of all responsibilities in the 
above case; and 

(c) whether any inquiry was nade 
by CB.L in the case? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF HOME AFFAlRS (SHRI 
F. H. MOHSIN): (a) The vcs,el involv-
ed in the case was not a Tdiwan v{'ssl'l 
but was a Singapore vessl'l. The Police 
Inspector ~  has not bpen pro-
moted. He is still 'Jnder ~  

By virtue of his seniority his r,ame is 
at the top of the list of pcrmanent Ins-
pectors of Police under the !.nclaman 
and Nicobar Administration. 

(b) No, Sir. The departmental ('n-
quiry instituted against hIm has not yet 
bcen completed. 

(c) No. Sir 

Tax on unexposed raw Cinema ..-ilm 

5()34. SHRI PRIYA RANJAN DAS 
MUNSI: Will the Minister of :NFOR-
MATI ON AND BROADCASTING be 

pleased to state: 

(a) in view of the proposed tax on 
unexposed raw Cinema Films. whe-
ther the cost of Government documen-
tary Films and a ~ Films will go 
up; and 

(b) if so, whether any proposal or 
suggestion as been given by his Mi-
nistry b make possible concessions in 
case of small producers or young en-
trepremurs who will prodUce com-
mercial Film or Films Financed by 
Film Finance Corporation? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (SHRI DHARAM 
BIR SINHA): (a). Yes, Sir. 

(b) The matter is under considera-

tion. 




